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Defective Case Register from 2024-08-09 to 2024-08-09

Advocate for

Date of

SI.NO.|Filing No Petioner/Caveator  |objection Defects as per S.R.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
1 D-WP(C)/34227/2024 JAGADIP SAHOO 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
1.Authorisation with regard to swear the affidavit
on behalf of other petitioners not
furnished.2.Declaration of the affidavit not
PRAVAT KUMAR |2024-08- [furnished.3.The name of capital letter and
2 D-WP(C)/34120/22024 PANDA 09 enrollment number of the counsel not furnished
in last page of writ petition.4.Legible copy of
page-50,51,53 and 59 to be filed.5.Mobile
number of all the counsel in vakaltnama not
furnished.6. Annexure marking of order dated
22.06.2023 in prayer portion of writ petition
appears to be wrong.
2024-08- .
3 D-MACA/34128/2024/G.P.DUTTA 09 1. Period of Delay 133 days
6-RECEIPT SHOWING SERV.COPY TO
SATYABRATA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
4 D-WP(C)/34354/2024 MOHANTY 09
1.Page Nos.36,42,43,44,45,47,48,50 Are not
Legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
5 D-WP(C)/34206/2024 EIEII\IIigIC{EﬁII\I (2)824_08_ 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
6 CONTC/34242/2004 ADV. 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
. b J.K. MISHRA. 502408 /AG/CG/IT/CT/ETC.NOT FILED.
CRLREV/23563/2024/SR.ADV. 09 1.DEFICIT AUTHENTICATION FEE OF RS
1.10 /- NOT FILED
. D- GOPAL PRASAD  |2024-08- A;tfler standlnf_ordgrl?o-i gated 9:[7.24 (‘{he ?}allme
BLAPL/23912/2004 |LAL 09 of the prosecutrix shall not be mentioned in the
petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9 D- SUSANTA KUMAR |2024-08-
ABLAPL/24031/2024 BARAL 09 1.Xerox Copy of 164 Cr.P.C. in Index and Annex-

2 not tally with the book marked.2.page nos.10,

11 not legible.



javascript: window.print();

10 D- MANAS KUMAR |2024-08-|1. Synopsis and date chart not mentioned in index
CRLMC/23449/2024 |CHAND 09 page.
D- PRASANTA 2024-08- |0-RECEIPT SHOWING SERV.COPY TO
11 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23976/2024 ROUTRAY 09
18-CERTIFIED COPY OF TRIAL/APPELLATE
SUSHANT 2024-08- COURT ORDER NOT FILED
12 D-CMP/33729/2024 |KUMAR 09
PRADHAN certified copy of order of annexure-5 and 6
notfiled
6-RECEIPT SHOWING SERV.COPY TO
SUBASH 2024-08-

13 D-WP(C)/34350/2024 CHANDRA PANI |09 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

14 BLAPL/23919/2024 SK. ZAFARULLA 09 AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/23941/2024 MAHAPATRA 09 : :
6-RECEIPT SHOWING SERV.COPY TO
BIVUDATTA 2024-08-

16 D-WP(C)/33887/2024 CHALAN 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

17 D- BHABANI 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

CRLREV/24066/2024| SANKAR DAS 09
Good ground certificate not furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

18 IC)I-{LMP 193951/2004 SQEAN KUMAR 3824'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

DINESH KUMAR |2024-08-

19 D-WP(C)/34164/2024 PANDA 09 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

20 CONTC/34177/2004 RAJJEET ROY 09 AG/CG/IT/CT/ETC.NOT FILED.

- BISWOIEET  [2024:08- {0 T ONOT FILED.

BLAPL/24208/2024 \LENKA 09 : :
6-RECEIPT SHOWING SERV.COPY TO
SUBASH 2024-08-
22 D-WP(C)/34357/2024 CHANDRA PANI |09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- KABIRAJ 2024-08-
23 ABLAPL/23991/2024 PRADHAN 09 AG/CG/IT/CT/ETC.NOT FILED.
24 D- SOUGAT DASH 2024-08- 4-AFFIDAVIT/VERIFICATION NOT PROPER.
ABLAPL/23981/2024 09 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.




Signature of the petitioner on affidavit and
V.Nama not tally with cause title.

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-

25 CONTC/34172/2024 DEBASIS ROUT 09 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
ANIL KUMAR 2024-08-

26 D-WP(C)/34291/2024 BEHERA 09 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

27 D- RANIJIT 2024-08-|AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/23997/2024 MOHANTY 09
1. Name of the petitioner on affidavit not tally
with cause title.

28 D- ADV 2024-08-|PLACE IT AFTER FILING OF C.COPY OF

CMAPL/34166/2024 ' 09 DISMISSAL ORDER
6-RECEIPT SHOWING SERV.COPY TO
SHAKTI DATTA  |2024-08-

29 D-WP(C)/34002/2024 TRIPATHY 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

30 |D-CRLA/23978/2024 | 0 DEEARANDA 1802408117 R EFERENCE CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO

DHANESWAR 2024-08-

31 D-WP(C)/33784/2024 BEHERA 09 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
PRADEEP KUMAR |2024-08. AG/CG/IT/CT/ETC.NOT FILED.

32 D-WP(C)/34282/2024 MALAPATRA 09
1.Annexure -2. Wrongly marked instead of
annexure -1.

33 D-WP(C)/34192/2024 JAGDISH BISWAL 2024-08-|Name Qf the petitioner wrongly furnished in the

09 Synopsis
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
MADAN MOHAN 2024-08-|11-NEAT,LEGIBLE ATTESTED ANNEXURES
34 D-WP(C)/34197/2024 DAS 09 NOT FILED.
Page nos.18 and 19 not neat.
6-RECEIPT SHOWING SERV.COPY TO
D. 5024.08. AG/CG/T/CT/ETC.NOT FILED.
35 ADV. 17-REFERENCE CERTIFICATE NOT
CONTC/34328/2024 09 FURNISHED.
BRAJA MOHAN  |2024-08-
36 D-WP(C)/34235/2024 SARANGI 09 Logo RS 50/- NOT PAID ON -v- nama
37 D-WP(C)/34276/2024 PRAVASH 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
CHANDRA JENA |09 AG/CG/IT/CT/ETC.NOT FILED.

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.




1.Page -11 is not neat copy. 2.In declaration
deponent name is not correct

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-
38 BLAPL/23983/2004 RAKESH BEHERA 09 AG/CG/IT/CT/ETC.NOT FILED.
. b coupeer  aonean SRECHT SIONING SERVCON T0
ABLAPL/23980/2024 MOHANTY 09 ' :
6-RECEIPT SHOWING SERV.COPY TO
GOBINDA 2024-08-
40 D-WP(C)/34306/2024 CHANDRA DAS 109 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BIDYADHAR 2024-08-|7-VAKALATNAMA NOT PROPERLY
4 D-WP(C)/34237/2024 PRADHAN 09 STAMPED,EXECUTED,ACCEPTED.
Deficit court fee of Rs 18 /- to be paid
D- UNMESH 2024-08-
42 RPFAM/33866/2024 |CHANDRA JENA 109 Annex. 6 page 53 not filed as per Index..
6-RECEIPT SHOWING SERV.COPY TO
PRASANTA 2024-08-
43 D-WP(C)/33502/2024 KUMAR MISHRA 09 AG/CG/IT/CT/ETC.NOT FILED.
. o prasaxTa oo ERECEHT SHONING SERVCON T0
ABLAPL/24032/2024 KUMAR NANDA |09 ' :
6-RECEIPT SHOWING SERV.COPY TO
45 D- BIBHU PRASAD  |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23829/2024 MOHANTY 09
Occupation not mentioned in the affidavit.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
46 D- UTKAL KUMAR  |2024-08-
CRLMP/23774/2024 \MISHRA 09 1.Names In Capital Letters Of All The Signing
Advocates Not Indicated 2.Name Of The Filing
Advocate Not In Capital Letters In The Petition
6-RECEIPT SHOWING SERV.COPY TO
ASHOK KUMAR  |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
47 D-WP(C)/33094/2024 SARANGI 09
Annexure-1 is not attested.
BLAPL/23935/2024 |BAL 09 : :
D. PRASANTA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
49 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24009/2024 ROUTRAY 09
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
50 BLAPL/23966/2024 JULU KHANSAMA 09 AG/CG/IT/CT/ETC.NOT FILED.
51 D- USHARANI PATI  |2024-08- |4-AFFIDAVIT/VERIFICATION NOT PROPER.
ABLAPL/24017/2024 09 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.




SL. nos of paragraphs of petition not correct in
declaration of affidavit.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

57 D- ANKITA 2024-08-

ABLAPL/24025/2024 MUKHERJI 09 1.Name of the petitioner in Index and in affidavit
has not orderly mentioned.2.Page no.14 not
legible.
6-RECEIPT SHOWING SERV.COPY TO

5 D- RONIT GHOS 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/24047/2024 09 1.provision of law not correctly furnished on the
top of the cause title.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

54 D- KOUSIK ANANDA |2024-08-|19-UNDERTAKING FOR NON FILING OF

BLAPL/24044/2024 |GURU 09 TRANSLATED COPY NOT FILED
1.page n0.40 not legible.

5 b SuRvAKANTA 02405 RECEITT SHOWING SERYCOPY TO

BLAPL/24034/2024 |DWIBEDI 09 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

56 [A)]-BL APL/23907/2024 ggﬁ(SANKAR 3824'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
57 BLAPL/23868/2024 ADV. 09 AG/CG/IT/CT/ETC.NOT FILED.
CONTC/33723/2024 |SARKAR 09 : :
7-VAKALATNAMA NOT PROPERLY
PRAMOD RANJAN 2024-08- STAMPED,EXECUTED,ACCEPTED.
59 D-WP(C)/31178/2024 BEHERA 09
Logo is wanting on v.nama
6-RECEIPT SHOWING SERV.COPY TO
BRAJA MOHAN  |2024-08-
60 D-WP(C)/34182/2024 SARANGI 09 AG/CG/IT/CT/ETC.NOT FILED.
o b uLRATA 2405 CRECET SHONING SER COPY 0

BLAPL/24014/2024 |PANDA 09 : '
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT

DURGESH 2024-08-
62 D-WP(C)/34004/2024 NARAYAN RATH 109 NUMBER NOT INDICATED WHEREVER

SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION




6-RECEIPT SHOWING SERV.COPY TO

63 D-WP(C)/34283/2024 BAIDHAR SAHOO (2)824_08_ AG/CG/IT/CT/ETC.NOT FILED.

. P swrost ey SR SHONNG SERCONY To
CONTC/34150/2024 |[KUMAR SWAIN |09 ' :

RAMESH 2024-08-
65 D-MACA/34114/2024 CHANDRA 09 Affidavit not proper in [A
PRADHAN
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-08-

66 D-WP(C)/34232/2024 NARAYAN RATH 109 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

67 D- SRIKANTA 2024-08-|9-PROVISION OF LAW NOT FURNISHED ON
ABLAPL/23872/2024 MAHUNTA 09 TOP OF CAUSE TITLE.

Date not mentioned in the v.nama.

s D PRIVARANIAN - 2004-08- e iy ETC NOT FILED.
BLAPL/23932/2024 |SINGH 09 ' :
ABLAPL/23910/2024 PANIGRAHI 09 : :

6-RECEIPT SHOWING SERV.COPY TO
MILAN 2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
70 D-WP(C)/34278/2024 KANUNGO 09
1.Page Nos. 21,22.25 , 26 Are not Legible
KUNAL KUMAR |2024-08- :
71 D-WP(C)/33998/2024 SWAIN 09 Annexure-9 not legible .
PRASANTA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
72 D-WP(C)/34271/2024 KUMAR 09 AG/CG/IT/CT/ETC.NOT FILED.
SATAPATHY
6-RECEIPT SHOWING SERV.COPY TO
LAXMI NARAYAN |2024-08-
73 D-WP(C)/34307/2024 RAYATSINGH 09 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
74 CONTC/34050/2024 ADV 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
75 D-WP(C)/33507/2024 SURYAKANTA 2024-08- 11 Annexures-1 to 3 are not attested.2.Cause title
DWIBEDI 09 . o
of writ petition is not addressed to.3.Annexure-3
is not exhibited.4,Date sought to be quashed in
Annexure-4 does not tally with averment of writ
petition and index.5.A.fee of Rs.1.10p not paid on
c.copy of Annexure-4.

- ANANDA s, RECEIT SHOWING SERVCORY To

ABLAPL/24015/2024 SANKAR JENA 09 ' :




PRASANTA

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-
77 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23971/2024 ROUTRAY 09
s D RAIIBLOCHAN 202408 L6, 1 CETCNOT FILED, |
BLAPL/23949/2024 | PATTNAIK 09 ' :
6-RECEIPT SHOWING SERV.COPY TO
79 D- INYANANANDA |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23979/2024 PANDA 09
page no.6 not neatly legible.
D. 2024.08. |6-RECEIPT SHOWING SERV.COPY TO
80 CONTC/34046/2004 ADV 09 AG/CG/IT/CT/ETC.NOT FILED.
s D AMULYARATNA 202408 6,0y 11 CTETCNOT FILED, |
BLAPL/24020/2024 |PANDA 09 ' :
6-RECEIPT SHOWING SERV.COPY TO
RAJIB LOCHAN  |2024-08-
82 D-WP(C)/34268/2024 PATTNAIK 09 AG/CG/IT/CT/ETC.NOT FILED.
1.Period of Delay 8 days 2. Impugned case
GOPAL CHANDRA |2024-08- lnumber may be corrected at page 4(Being
83 D-FAO/34110/2024 SAMANTARAY 09 aggrieved....)(i1)IA for time filed for statutory
deposit)
6-RECEIPT SHOWING SERV.COPY TO
DHANESWAR 2024-08-
84 D-WP(C)/33785/2024 BEHERA 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 17-REFERENCE CERTIFICATE NOT
85 lcONTC/3420412024 APV 09 FURNISHED.
The name of Honble judge mentioned in arising
out of portion seems to be wrong
6-RECEIPT SHOWING SERV.COPY TO
« D SUKANTA 5024.08. AG/CG/T/CT/ETC.NOT FILED.
CONTC/33691/2024 |KUMAR DALAL 109 Copy not served on A.G. pages 28 and 29 are not
legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
o D- SANTOSH 2024-08- %%KEIET{%CDULAR CERTIFICATE NOT
BLAPL/23902/2024 |[KUMAR NANDA |09 :
1.provision of law not correctly furnished on the
top of the cause title.
6-RECEIPT SHOWING SERV.COPY TO
SUDHIR KUMAR 2024-08-
88 D-WP(C)/33912/2024 MALLICK 09 AG/CG/IT/CT/ETC.NOT FILED.
89 D- PRONOY 2024-08-|6-RECEIPT SHOWING SERV.COPY TO
RVWPET/33590/2024 MOHANTY 09 AG/CG/IT/CT/ETC.NOT FILED.

1.PLACE IT AFTER FILING OF C.COPY OF
IMPUGNED ORDER 2. Period of Delay 17




DAYS

BIRANCHI 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
90 D-WP(C)/33188/2024 NARAYAN 09 AG/CG/IT/CT/ETC.NOT FILED.
MAHAPATRA
01 D- DILLIP KUMAR  |2024-08-|PLACE IT AFTER FILING C.COPY OF
RVWPET/34425/2024/SAHU,C.G.C 09 IMPUGNED ORDER
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
92 CONTC/34092/2004 ADV 09 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
93 BLAPL/24075/2024 ARIJEET MISHRA 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRADEEP KUMAR |2024-08-
94 D-WP(C)/34285/2024 MAHAPATRA 09 AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.
95 - DEBASIS MISHRA 202408~
CRLREV/23487/2024 09 AU FEE Re.1.10 be paid 2. Good ground
certificate not given.
. o DR s CRECHTT SHOWING SERCOPY TO
BLAPL/23925/2024 NARAYAN ROUT |09 : :
6-RECEIPT SHOWING SERV.COPY TO
o D- SARBESWAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLM(C/23371/2024 |SAHOO 09 1. Page no.2 para no. 1 G.R. case number not
correctly furnished.
6-RECEIPT SHOWING SERV.COPY TO
SUBASH 2024-08-
98 D-WP(C)/34355/2024 CHANDRA PANI |09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF TRIAL/APPELLATE
DEBASIS 2024-08- COURT ORDER NOT FILED
99 D-WP(C)/34290/2024 TRIPATLLY 09
1-C.Copy of impugned order under annexure -8
not filed. 2- Book marking not correctly page
marked
6-RECEIPT SHOWING SERV.COPY TO
SOUBHAGYA 2024-08-
100 | D-WP(C)/33908/2024 KUMAR DASH 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
101 EﬁL APL/23993/2004 gﬁfﬁ{)ﬁs (2)824'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
1. Year of the P.S.Case No. not furnished in the
cause title.
102  |D- BITAS KUMAR 2024-08-6-RECEIPT SHOWING SERV.COPY TO
CRLMP/23790/2024 |SWAIN 09 AG/CG/IT/CT/ETC.NOT FILED.




.Name Of The Filing Advocate Not In Capital
Letters In The Petition

6-RECEIPT SHOWING SERV.COPY TO

CHANDAN 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
103  |D-WP(C)/33113/2024 SAMANTARAY 09
Annexures are not attested as true copies.
6-RECEIPT SHOWING SERV.COPY TO
GHANASHYAM  |2024-08-
104 |D-WP(C)/33191/2024 MUDULI 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
1.The name of the counsel in capital letter and
105 |D-WP(C)/33101/2024 EA}‘I%I\?&NAV 3824'08' enrollment number in last page of writ petition
not furnished.2.Legible copy of page-27 and 28
to be filed.3.Enrollment number and mobile
number of all the counsel not furnished in
vakaltnama.
6-RECEIPT SHOWING SERV.COPY TO
BISWABIHARL  2024.08. AG/CG/IT/CT/ETC.NOT FILED.
106 |D-WP(C)/33936/2024 MOHANTY 09
ANNEXURE NO 3 MARKED AS ANNXURE 4
AND ANNXURE 4 MARKED AS ANNXURE 3
BHABANI 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
107 |D-WP(C)/34311/2024 SANKAR 09 AG/CG/IT/CT/ETC.NOT FILED.
TRIPATHY (1)
s D BIAYAKUMAR  (202408- (L0 i cr T ONOT FILED.
BLAPL/24063/2024 NAYAK (3) 09 : :
6-RECEIPT SHOWING SERV.COPY TO
SUBASH 2024-08-
109 |D-WP(C)/34356/2024 CHANDRA PANI |09 AG/CG/IT/CT/ETC.NOT FILED.
o |2 SUSHANTA 2024-08- Z-(l}{FCCGE/ﬁ/TCSTI/{l%\ZIII\}IgTSIEE\EIC)OPY ©
ABLAPL/23952/2024 KUMAR JOSHI 09 : :
6-RECEIPT SHOWING SERV.COPY TO
11 D- AMULYA RATNA |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24016/2024 |PANDA 09
1. Page nos.11, 12 not neat and legible.
2 P RAJENDRA 2024-08- 0 ITCTETCNOT FILED,
CRLMC/23443/2024 INARAYAN ROUT |09 : :
6-RECEIPT SHOWING SERV.COPY TO
NIRANJAN 2024-08-
113 |D-WP(C)/34324/2024 LENKA 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SATYABRATA 2024-08-|7-VAKALATNAMA NOT PROPERLY
114 |D-CRLA/23835/2024 |p\\p A 09 STAMPED,EXECUTED,ACCEPTED.

VNAMA NOT EXECUTED




6-RECEIPT SHOWING SERV.COPY TO

D- RAJIB LOCHAN  |2024-08-

115 BLAPL/23946/2004 |PATTNAIK 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

BIJAYA KUMAR  |2024-08-1.OPLE case number mentioned in Annexure-2

116 ID-WP(C)/33964/2024 PARIDA-2 09 and averment of writ petition does not tally with
index.2.date mentioned in annexure-3 does not
tally with averment of writ petition and
index.4.Annexure-5 is not page marked in index

D- SATYABRATA 2024-08- .
H7 | CRLREV/24170/2024 MOHANTY 09 Pageno.14 not legible
g |2 ARUN KUMAR ~12024-03- ig}zcc(}%l;/TcsTI/{EoT\glggTsﬁlli\égopY ©
ABLAPL/24001/2024 BEHERA 09 : :
JAGAMOHAN 2024-08-|1.Receipt Showing Serv.copy To ct not Filed.
19 |D-WP(C)/33929/2024 PATTANAIK 09 2..Receipt Showing Serv.copy To Ag not Filed.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO

120 |D-WP(C)/34320/2024 TIKERAM MEHER 09 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
NIRANJAN 2024-08-

121  |D-WP(C)/34229/2024 BISWAL 09 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
BYOMAKESH 2024-08-

122 |D-WP(C)/34259/2024 TRIPATHY 09 AG/CG/IT/CT/ETC.NOT FILED.

RAMESH 2024-08- 1.Period of Delay 36 days 2. 1-Affidavit not

123 | D-MACA/34111/2024| CHANDRA 09 proper and made in IA . 3- Index not correctly

PRADHAN page marked
124 D- PRASHANTA 2024-08- PLACE IT AFTER FILING OF C.COPY OF
RVWPET/33385/2024 KUMAR NAYAK |09 IMPUGNED ORDER
6-RECEIPT SHOWING SERV.COPY TO
125 |D-WP(C)/33473/2024 SAT YAPRAKASH 12024-08- - o1 1/ T/ETC.NOT FILED.
DHAL 09
D. PRASANTA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
126 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23973/2024 ROUTRAY 09
2024-08- 6-RECEIPT SHOWING SERV.COPY TO

127 |D-WP(C)/34286/2024 BAIDHAR SAHOO 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

128 E'L APL/24018/2024 ?&%LXA RATNA 3824'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
4-AFFIDAVIT/VERIFICATION NOT PROPER.

D- MOHENDRA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

129 KUMAR AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/23969/2024 MOHAPATRO 09

occupation not reflected in the affidavit.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-
130 BLAPL/23839/2024 M BALAIJI RAO 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
131 D- RABINDRA NATH (2024-08-|NOT FILED.
BLAPL/23883/2024 |BARIK 09
1. As per rejection order dtd.22-1-2024 not
reflected in page no. 2 in para sl.8.2.page no. 8
not neatly legible.
SASMITA 2024-08- . .
132 | D-WP(C)/34273/2024 MOHAPATRA 09 page 12 of annexure-1 is not legible.
D- 2024-08- |0-RECEIPT SHOWING SERV.COPY TO
133 ABLAPL/24003/2024 SAMBIT BISWAL 09 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- .
134 |D-MACA/34132/2024/G.P.DUTTA 09 1.Period of Delay 892 days
D- PRASANTA 2024-03-|0-RECEIPT SHOWING SERV.COPY TO
135 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23974/2024 ROUTRAY 09
6-RECEIPT SHOWING SERV.COPY TO
JITENDRA 2024-08-
136 |D-WA/34366/2024 KUMAR LENKA 109 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SRIKANTA 2024-08-
137 |D-WP(C)/34260/2024 MAHUNTA 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
138 | D-WP(C)/34256/2024 SANJIB KUMAR —12024-08-| | ) /1T/CT/ETC.NOT FILED.
RATH 09
D- 2024-08- .
139 CMAPL/34213/2024 ADV. 09 1. Period of Delay 200 DAYS
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
140 CONTC/34061/2024 ADV. 09 AG/CG/IT/CT/ETC.NOT FILED.
141 |2 GOKULANANDA 12024-08- (00 ot or n NP E
BLAPL/24021/2024 |SAHU 09 ' :
6-RECEIPT SHOWING SERV.COPY TO
142 D- ADV 2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
RVWPET/34250/2024 ' 09
1.PETITIONERS NOT PARTIES IN THE W.A
6-RECEIPT SHOWING SERV.COPY TO
SUBASH 2024-08-
143  |D-WP(C)/34367/2024 CHANDRA PANI |09 AG/CG/IT/CT/ETC.NOT FILED.
s > TRILOCHAN 202408 8 bl mot be mentioned in the.
BLAPL/24024/2024 |DASH 09 nep b
Petition.
1.Period of Delay 138 days delay 2.DEFICIT
145 |D-WA/34163/2024 [ D TA ROMARBIZA08\  THENTICATION FEE OF RS 2.25 /- NOT

FILED




6-RECEIPT SHOWING SERV.COPY TO

D- SANJIB KUMAR 2024-08-
146 | ABLAPL/24027/2024 BHANJADEO |09 AG/CGIT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUBASH 2024-08-
147 | D-WP(C)/34358/2024 CHANDRA PANI |09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
148 D- PRASHANTA 2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23957/2024 |KUMAR NAYAK |09
provision of law not correct.
6-RECEIPT SHOWING SERV.COPY TO
D- UNMESH 2024-08-
149 |CRLMP/23809/2024 |CHANDRA JENA 09 AG/CGIT/CT/ETC.NOT FILED.
MOHENDRA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
150 | D-WP(C)/34162/2024 KUMAR 09 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRO
6-RECEIPT SHOWING SERV.COPY TO
151 |D-WP(C)/33475/2024 DILIP KUMAR 2024-08- 1\ G/CGAT/CT/ETC.NOT FILED.
SAHU 09
o o sovoxzsit e, ERECEIT SHOING SERVCORY To
BLAPL/23995/2024 |SAHOO 09 : :
SUBRAT 2024-08- .
153 |D-FAO/34171/2024 SATPATHY 09 1. Period of Delay 39 DAYS
o o o rrasasi 2. EXECEIT SHOWING SERVCORY To
BLAPL/24036/2024 |MISHRA 09 : )
6-RECEIPT SHOWING SERV.COPY TO
BIBEKANANDA |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
155 |D-WP(C)/34284/2024 im0 0
1.Page Nos.22,26,47,52, 53. are not legible
6-RECEIPT SHOWING SERV.COPY TO
BIBHUTI BHUSAN (2024-08-
156 |D-WP(C)/34193/2024 BEHERA 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
157 D- MANAS KUMAR [2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/23587/2024 |CHAND 09
1. Synopsis copy not filed
6-RECEIPT SHOWING SERV.COPY TO
sq D- DIPTI RANJAN 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/23757/2024 \BHOKTA 09 1. NBW order dated not correctly furnished in
prayer of the petition
6-RECEIPT SHOWING SERV.COPY TO
DHANESWAR 2024-08-
159 | D-WP(C)/33804/2024 BEHERA 09 AG/CG/IT/CT/ETC.NOT FILED.
“ o sviaresn  oncas. SRECEITTSHIOVING SERUCORY 10
BLAPL/24042/2024 |PATTNAIK 09 : :
10-SUBJECT CODE NOT
161 |D-MATA/34147/2024 %{?&ﬁ;’;KUMAR 3824_08_ FURNISHED/INCORRECTLY MENTIONED




6-RECEIPT SHOWING SERV.COPY TO

D- PRAMOD KUMAR [2024-08-
162 |or APL/24029/2024 |TENA 09 AG/CG/IT/CT/ETC.NOT FILED.
163 |D- ABHISIDDHANTA 2024-08- (00 L 20 o0 OTFILED,
ABLAPL/24033/2024 |SAHOO 09 : :
6-RECEIPT SHOWING SERV.COPY TO
164 |D-WP(C)/34198/2024 JUGAL KISHOR  12024-08- AG/CG/IT/CT/ETC.NOT FILED.
ROUT 09
6-RECEIPT SHOWING SERV.COPY TO
PRADEEP KUMAR [2024-08- AG/CG/IT/CT/ETC.NOT FILED.
165 |D-WP(C)/34279/2024 |\ '\ 1rA DATR A 00
Page No.21 is not legible.
6-RECEIPT SHOWING SERV.COPY TO
SUKANTA 2024-08-
166 |D-WP(C)/34287/2024 KUMAR DALAIL |09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
167 |D- PULAKESH 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23877/2024 MOHANTY 09
provision not correct.
6-RECEIPT SHOWING SERV.COPY TO
168 |D-WP(C)/34255/2024 SANJIB KUMAR 12024-08- AG/CG/IT/CT/ETC.NOT FILED.
RATH 09
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
169 Ic)i{LMP 123804/2004 %Ié :II\?%?AD (2)824'08' LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
2024.08. 6-RECEIPT SHOWING SERV.COPY TO
170 |D-WP(C)/34322/2024 TIKERAM MEHER | o AG/CG/IT/CT/ETC.NOT FILED.
171 D SUCHIT KUMAR  2024-08- (0t 0 o T FILED,
BLAPL/23909/2024 |[NAYAK 09 : :
6-RECEIPT SHOWING SERV.COPY TO
172 |D-WP(C)/34199/2024 SOUBHAGYA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
SWAIN 09
D PRASANTA £024.08. (6-RECEIPT SHOWING SERV.COPY TO
173 - KUMAR " |AG/CG/T/CT/ETC.NOT FILED.
ABLAPL/23958/2024 ROUTRAY 09
6-RECEIPT SHOWING SERV.COPY TO
174 |D- MANAS KUMAR [2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23769/2024 |CHAND 09
Page 9 not neat.
175 D- RAJENDRA 2024-08- ic%FCCGE/?;/TCSTI/JSTVgIEgTSEII%SOPY 1o
CRLMC/23413/2024 [NARAYAN ROUT |09 : :
- PRASANTA 2024.08. (6-RECEIPT SHOWING SERV.COPY TO
176 | ABLAPL/23970/2004 KUMAR 09 AG/CG/IT/CT/ETC.NOT FILED.

ROUTRAY




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

177 1I3)L APL/23897/2004 |ANIRUDHA DAS 3824'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
DWARIKA 02408 4-AFFIDAVIT/VERIFICATION NOT PROPER.
178 |D-CMP/34176/2024 |PRASAD 09 o Status of deponent(as petitioner no.3)appears to
MOHANTY be i :
€ 1n correct.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
179  |D-WP(C)/34346/2024 E%AMKAARS iI/IISHRA (2)824_08_ 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
180 |D-WP(C)/34318/2024 |SAILABALA JENA 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
. D- SARBESWAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24037/2024\SAHOO 09 1.Petitioner age in affidavit not tally with the
cause title.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
182 ABLAPL/24039/2024 RAKESH BEHERA 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
183 [D-WP(C)/33470/2024 | /UPHISTHIR 2024-08-| | /CGAT/CT/ETC.NOT FILED.
SAHOO 09
6-RECEIPT SHOWING SERV.COPY TO
SUSHANT 024-05. AG/CG/IT/CT/ETC.NOT FILED.
184 ID-WP(C)/34289/2024 E&%&N 3 09 1-C.fees of Rs 36/ payable ,Rs 6/ paid, D.C.F of
G) Rs 30/ to be paid . 2- page -4 of the petition not
filed
D. SOUMIK 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
185 SPANDAN AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23944/2024 TRIPATLLY 09
6-RECEIPT SHOWING SERV.COPY TO
BIBEKANANDA  |2024-08-
186 |D-WP(C)/34267/2024 BAISAKH 09 AG/CG/IT/CT/ETC.NOT FILED.
o P pravEEe KR 240n. S AECEIE SIONING SRS COPY 0
ABLAPL/24067/2024 DAS 09 : :
6-RECEIPT SHOWING SERV.COPY TO
ABINASH 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
188 |D-WP(C)/33128/2024
ROUTRAY 09 . .
Opp.parties and proforma opp.parties in court
below have not been made parties.
D- PRASANTA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
189 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24000/2024 ROUTRAY 09
190 |D-WP(C)/33203/2024 [NIRANJAN 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

LENKA

09

AG/CG/IT/CT/ETC.NOT FILED.




1. Page 20 in Annexurer 2 is not legible

6-RECEIPT SHOWING SERV.COPY TO

D- DURGESH 2024-08-
191 RVWPET/34234/2024 NARAYAN RATH |09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
192 D- BIDYADHAR 2024-08- [FURNISHED/INCORRECTLY MENTIONED
ABLAPL/23996/2024 | PANDA 09 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
Undertaking for Hindi not furnished.
e |page no 71 not legible 2..Receipt Showing
193  |D-WP(C)/33897/2024 BUAYAKUMAR  12024-08 Serv.copy To Ag not Filed. 2..Receipt Showing
ROUTRAY 09 )
Serv.copy To cg not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
194 Igi{LREV 193721/2004 i,[‘}gEARiARAYAN (2)824'08' 18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SUSANTA KUMAR |2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
195 |D-WP(C)/34384/2024 BARAL 09 NOT FILED.
annexure-1 not legible
6-RECEIPT SHOWING SERV.COPY TO
MANAS RANJAN |2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
196 |D-WP(C)/34203/2024 KHATUA 09
1.Page Nos.10 and 11 are not Legible
5024.08. |6-RECEIPT SHOWING SERV.COPY TO
197 |D-WP(C)/34312/2024 |SIDHARTHA DAS 09 AG/CG/IT/CT/ETC.NOT FILED.
05 D ANNAND 2024-08- O ITCTETCNOT FILED,
ABLAPL/23924/2024 |SANKAR JENA 09 : )
199 D AMULYARATNA 2024-08- 58 L 0 S F LD,
ABLAPL/24005/2024 |PANDA 09 ) :
6-RECEIPT SHOWING SERV.COPY TO
PRANAYA KUMAR|2024-08-
200 |D-WP(C)/34236/2024 MISHRA 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
201  |D-WP(C)/34165/2024 BANSHIDHAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BAUG 09
202 [P SURYAKANTA |2024-08- ig}zc%lr;g/TcsTl/{E()Tvglggngi\égopY 1o
BLAPL/24035/2024 |DWIBEDI 09 ) ’
11-NEAT,LEGIBLE ATTESTED ANNEXURES
203 |D-CMP/341372024 IKMISHRA2 ~ o)°40% NOTFILED.

Neat copy of page no.25 be filed.




BAIBASWATA 2024-08-1.Period of Delay 03 days delay. 2.DCF OF RS 6
204 ID-WA/34205/2024 b\ NIGRAHT 09 /-TO BE PAID
6-RECEIPT SHOWING SERV.COPY TO
205 D- SIDHARTH 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/24056/2024 PRASAD DAS 09 1. As per index and prayer,P.S.Case No. and

G.R.Case No. not found on the Annexures.
206 - PRATAP KUMAR - 2024-08- (0 oo ONG P E kD,

ABLAPL/24006/2024 NAYAK 09 : )

o7 P ACHYUTANANDA 2024-08- (0 o crier NG P E B

BLAPL/24040/2024 |PATTANAIK 09 : :
6-RECEIPT SHOWING SERV.COPY TO

208 [D-WP(C)/34178/2024 EXI;JA SUNDAR (2)(9)24-08- AG/CG/IT/CT/ETC.NOT FILED.
1. Page Nos.10 and 11 Are not Legible
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

209 D- JADUNATH 2024-08-

BLAPL/23915/2024 |PRADHAN 09 Page 14 and 15 not neat. Adv name not mentioned
capital letter in the v.nama.Annextures not
mentioned in the petition copy.
6-RECEIPT SHOWING SERV.COPY TO

110 D- SMITA RANJAN  |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23816/2024 | PATNAIK 09
PS and GR case number not furnished.
SIDHANT 2024-08- ) . )
211  |D-WP(C)/34153/2024 DWIBEDI 09 .Receipt Showing Serv.copy To CT not Filed.
6-RECEIPT SHOWING SERV.COPY TO
212 [D-WP(C)/33114/2024 SATYA PRAKASH |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
NATH 09
Legible copy of page-23 to be filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- SAMBEET 2024-08-

213 19-UNDERTAKING FOR NON FILING OF

ABLAPL/23937/2024 PATTANAYAK 09 TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 9-PROVISION OF LAW NOT FURNISHED ON

214 BLAPL/24007/2024 JULU KHANSAMA 09 TOP OF CAUSE TITLE.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

s D st o ERECEIT SIOVNG SERYCORY To

CRLMP/23906/2024 |CHANDRA JENA |09 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- SARATHI JYOTI |2024-08-

216 TRP(C)/34445/2024 | MOHANTY 09 19-UNDERTAKING FOR NON FILING OF

TRANSLATED COPY NOT FILED




6-RECEIPT SHOWING SERV.COPY TO

ALOK KUMAR 2024-08-
217 |D-WP(C)/33910/2024 PANDA 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- KOUSIK ANANDA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
218 BLAPL/24043/2004 |GURU 09 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
219 |2 JYOTIRMAYA 2024-08- Z-(l}{FCCGE/ﬁ/TCSTI/{l%\ZIII\}IgTSIEE\EIC)OPY o
BLAPL/23954/2024 |SAHOO 09 : )
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
290 D- ALOK KUMAR 2024-08-[19-UNDERTAKING FOR NON FILING OF
BLAPL/23984/2024 |DAS 09 TRANSLATED COPY NOT FILED
1. Synopsis and date chart not filed. 2.paragraphs
of the petition not reflected in affidavit.
6-RECEIPT SHOWING SERV.COPY TO
i D- SUSANTA KUMAR |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/23747/2024 [BARAL 09 1. Page no.3 para no.1 P.S. case number not
correctly furnished.
2 D AKSHAYA 120240800 0 B P FILED,
ABLAPL/23961/2024 KUMAR PANDEY |09 : )
6-RECEIPT SHOWING SERV.COPY TO
2024-08- AG/CG/IT/CT/ETC.NOT FILED.
223  |D-WP(C)/34321/2024 | TIKERAM MEHER 09 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
224 [P ABHISHEK 2024-08- ig}zcc(}%l;/TcsTI/{EoT\glggTsﬁlli\égopY ©
BLAPL/24022/2024 |PRADHAN 09 : )
D- DHIRENDRA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
225 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23943/2024 MOHAPATRA 09
6-RECEIPT SHOWING SERV.COPY TO
DHANESWAR 2024-08-
226 |D-WP(C)/33783/2024 BEHERA 09 AG/CG/IT/CT/ETC.NOT FILED.
TUKUNA KUMAR (2024-08- |page -18 of c.copy of judgment not properly
227 |D-MATA/34412/2024 MISHRA 09 placed and page marked
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
228 CONTC/34155/2024 ADV. 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
229 D- ARIJEET MISHRA 2024-08-
ABLAPL/24071/2024 09 1.G.R. Case.No. 440/2021 in synopsis, para

-1,Annex-1 AND prayer of the petition is not
tally with the cause title.




6-RECEIPT SHOWING SERV.COPY TO

D- HARIPAD 2024-08-
230 CRLMC/23802/2024 MOHANTY 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
231 |D-WP(C)/34006/2024 NARAYAN RATH 109
Page nos 25 to 41 ,69 are not neat and legible .
6-RECEIPT SHOWING SERV.COPY TO
232 D- NIRANJAN 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23770/2024 MAHARANA 09
Occupation not mentioned in the affidavit.
3-AUTHENTICATION FEE IS DEFICIENT.
733 D- AMITAV 2024-08-
CRLREV/23479/2024 | TRIPATHY 09 AU FEE Rs 1.10 be paid on anx.1 2.Good ground
certificate not furnished.
6-RECEIPT SHOWING SERV.COPY TO
234 D- SARBESWAR 2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24038/2024 |SAHOO 09
1.page no.11 not legible.
6-RECEIPT SHOWING SERV.COPY TO
AJAY KUMAR 2024-08-
235 |D-WP(C)/33755/2024 TRIPATHY 09 AG/CG/IT/CT/ETC.NOT FILED.
D. PRASANTA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
236 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23959/2024 ROUTRAY 09
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
D. 5024-08. ADVOCATES NOT INDICATED
237 CRLMC/23415/2024 BHARAT JALLI 09 29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
238 iﬁL APL/23903/2024 ﬁi‘ﬁ%ﬁ}lﬁq (2)824'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
D. 5024.08. | 6-RECEIPT SHOWING SERV.COPY TO
239 CONTC/34231/2004 ADV. 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
240 |D-WP(C)/33474/2024 SATYAPRAKASH 12024-03- AG/CG/IT/CT/ETC.NOT FILED.
DHAL 09
6-RECEIPT SHOWING SERV.COPY TO
SUBASH 2024-08-
241 |D-WP(C)/34352/2024 CHANDRA PANI |09 AG/CG/IT/CT/ETC.NOT FILED.




4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES

242  |D-WP(C)/34075/2024  TIKERAM MEHER (2)824_08_ NOT FILED.
1.Name of father of petnr. in cause title and
affdvt. are not same. 2.Annex.-1 is not promotion
order. 3. page 18,19 21,22 are not neat copies.
6-RECEIPT SHOWING SERV.COPY TO
243 D- JYOTIRMAYA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
CRLREV/23801/2024|SAHOO 09
Prayer may be confined to one prayer only
e o s kUAR. 2020 & RECEI SHOWING SERYCONYT0
BLAPL/24041/2024 |DASH 09 : :
PRANAYA KUMAR|2024-08- |1.Receipt Showing Serv.copy To ct not Filed.
245 |D-WP(C)/34007/2024 MISHRA 09 2.Receipt Showing Serv.copy To cg not Filed.
246 |2 MAHIMANANDA - |2024-03- Z-(l}{FCCGE/ﬁ/TCSTI/{l%\ZIII\}IgTSIEIIE\EIC)OPY ©
ABLAPL/23842/2024 |SWAIN 09 : '
6-RECEIPT SHOWING SERV.COPY TO
SAMARENDRA  2024-08- AG/CG/IT/CT/ETC.NOT FILED.
247 |D-WP(C)/33137/2024 BAHADUR 09
Authorisation with regard to swear the affidavit
on behalf of other petitioners not furnished.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
248 BLAPL/23962/2024 SK. ZAFARULLA 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
JAGAMOHAN 2024-08-
249  |D-WP(C)/33931/2024 PATTANAIK 09 AG/CG/IT/CT/ETC.NOT FILED.
250 D- ADV 2024-08- ADDRESS OF OPs NO 4 TO 6 NOT
CMAPL/33312/2024 ' 09 FURNISHED
6-RECEIPT SHOWING SERV.COPY TO
251 D- SIDHANT 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/34154/2024 IDWIBEDI 09 Name of the petitioner in cause title not tally with
affidavit.
250 D- IS([IJJ%I{:II{\I T 2024-08-|1. Period of Delay 95 days 2. Good ground
CRLREV/23560/2024 PRADHAN (3) 09 certificate not given
6-RECEIPT SHOWING SERV.COPY TO
)3 D- MANAS KUMAR  12024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/23745/2024 |CHAND 09 C.M.C.Number not correctly furnished in cause
title and Prayer of the petition.
6-RECEIPT SHOWING SERV.COPY TO
254 D- SATYA NARAYAN |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24046/2024 MISHRA 4 09

1.page nos.12 , 13 not legible.




6-RECEIPT SHOWING SERV.COPY TO

SUKANTA 2024-08-
255 |D-WP(C)/33928/2024 KUMAR DALAI 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
256  |D-WP(C)/34080/2024 TIKERAM MEHER 3824‘08' NOT FILED.
1. Page-14 of annexure 1 and page-16 of
annexure-2 are not legible. page 19,20,22 and 23
of annexure-4 are not legible.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
257 CONTC/33958/2024 ADV. 09 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
2024-08-
258 |D-CMP/34097/2024 |SOUMYA MISHRA 09 Discrepancy in the age of petitioner no2 be-
reconciled as per age in affidavit
o 0 praTAPKUNAR. pomis. CRECEIRT SHOWING SERVCOFYT0
ABLAPL/24004/2024 NAYAK 09 : )
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
260 CONTC/34065/2024 ADV. 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DHANESWAR 2024-08-|AG/CG/IT/CT/ETC.NOT FILED.
261 |D-WP(C)/33805/2024 BEHERA 09
Assesment slip not field .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
262 D- PRAMODA 2024-08-|11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/23953/2024 [ KUMAR PATI 09 NOT FILED.
page nos. 13, 16 not neatly legible.
263 |D- TITU KUMAR 2024-08-|1-COURT FEE IS DEFICIENT.
CRLMC/23719/2024 |PATRA 09 3-AUTHENTICATION FEE IS DEFICIENT.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
14-NOT PROPERLY INDEXED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

1. Occupation not furnished in affidavit. 2. Court
fee Rs. 6/- not paid. 3. Authentication fee Rs.3.30




to be paid. 4. Page nos.19 to 25, 28 and 29 not
legible.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

264 E'L APL/23948/2004 ?g%k?IEHAN 3824'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
265 |D-WP(C)/34253/2024 IS{‘;:I;I{IIB KUMAR 38‘24'08' STAMPED,EXECUTED,ACCEPTED.
1.Petition not correctly addressed to Honorable
Court 2.hologram of rs 50/ not paid v nama
D. 2024.08. |0-RECEIPT SHOWING SERV.COPY TO
266 | CONTC/34156/2004 | APV- 09 AG/CG/IT/CT/ETC.NOT FILED.
o D suvA NaRavaN anzes. SRECEITE SHOWING SERVCORY T0
ABLAPL/23994/2024 MISHRA 09 - :
6-RECEIPT SHOWING SERV.COPY TO
268  |D-WP(C)/34160/2024 DINESHKUMAR 12023-08-| \ £/ G/IT/CT/ETC.NOT FILED.
PANDA 09
6-RECEIPT SHOWING SERV.COPY TO
269 |D-WP(C)/34288/2024 KSHIROD KUMAR [2023-08-| \ /1 T/CT/ETC.NOT FILED.
SAHOO 09
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-08-|11-NEAT,LEGIBLE ATTESTED ANNEXURES
270 |D-WP(C)/34194/2024 RAJ BIMAL DAS |0 NOT FILED.
Page 12 not neat and legible.
D. 202408 |6-RECEIPT SHOWING SERV.COPY TO
271 | ConTC342170004 APV 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ASHIS KUMAR  |2024-08- | AG/CG/IT/CT/ETC.NOT FILED.
272 |D-WP(C)/34008/2024 |\ /- prpa 09
Annexure 1 and 2 not neat and legible .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
273 |D-WP(C)/34094/2024 Egﬁ’g%‘?{UY AN 38‘24'08' TRANSLATED COPY NOT FILED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.
D. PRASANTA 202408 |6-RECEIPT SHOWING SERV.COPY TO
274 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/23975/2024 | Sirpay 09
S BIDYADHAR  2024-08- (00 ipier eTe NOT FILED,
ABLAPL/23963/2024 SAHU 09 ' '




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08-
276 ADV. 17-REFERENCE CERTIFICATE NOT
CONTC/34175/2024 09 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
277 D- BIGYAN KUMAR |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23911/2024 |SHARMA 09
Page 10,11, 12, 14 not partial neat.
s D SUCHITKUMAR * 2024-08- {0 it or T ONOT FILED.
BLAPL/23904/2024 |NAYAK 09 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
279 KiBL APL/23896/2024 IS%]E:\II\[IJ APPIiI,l?f YA 3824_08_ 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
o D suRvAINTA 2t ERECEIT SHOWING SERVCONYT0
BLAPL/24049/2024 |PRADHAN 09 : :
6-RECEIPT SHOWING SERV.COPY TO
281 |D-WP(C)/34258/2024 SANJIB KUMAR  12024-08- AG/CG/IT/CT/ETC.NOT FILED.
RATH 09
D- DHIRENDRA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
282 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/23945/2024 MOHAPATRA 09
o sATVANARAYAN a2 € RECETTSHOING SERY COPY 10
BLAPL/24045/2024 |MISHRA 4 09 : :
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
284 CRLMP/23826/2024 SIDHARTHA DAS 09 AG/CG/IT/CT/ETC.NOT FILED.
o ot oo CRECEIETSHONNG SRV COPYTO
ABLAPL/23856/2024 KUMAR PRATAP |09 ' ’
2024-08- Period of Delay 47 days delay. Affidavit in
286 |D-MATA/33719/2024 |AKHAND 09 MATA not stamped .Good ground certificate not
furnished.
w1 D SUCHITKUMAR  2024-08- (0 it/ r T ONOT FILED.
BLAPL/23908/2024 |NAYAK 09 ' )
1.Copy not served on S.C.(C.T and
G.S.T.)2.Paragraph of writ petition not correctly
numbered.3.Legible copy pf page-28 and 30 to be
filed.4.Annexure-3 is not page
288 | D-WP(C)/34031/2024 PRAKASH 2024-08- |, arked.5. Annexure-5 not correctly page
KUMAR JENA 09 . .
marked.6.Synopsis and list of dates and events
not marked in index.7.Capital letters and mobile
number of the counsel not furnished in
vakaltnama.
SANTOSH 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
289  |D-WP(C)/33504/2024 KUMAR 09 AG/CG/IT/CT/ETC.NOT FILED.

MAHANTY




SUBHRANSU

D- 2024-08- Put up for S.R. after filing of consolidated

290 BHUSAN o

CRLREV/23359/2024 MOLANTY 09 CRLREYV petition
GYANALOKA 2024-08- .

291 |D-FAO/34420/2024 MOLANTY 09 1.Period of Delay 9 days 2.pg. 2 not filed.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

292 D- KHUSBU 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/24013/2024 PANIGRAHI 09
Authorization to swear affidavit for another
petitioner not furnished.

o LA RATYA v CRECEIT SHOWNG SR COPYTO

BLAPL/24012/2024 |PANDA 09 : :
6-RECEIPT SHOWING SERV.COPY TO
D- GOURAV 2024-08-

294 BLAPL/23821/2004 |MOHLANTY 09 AG/CG/IT/CT/ETC.NOT FILED.

D. RAMESH 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

295 CHANDRA AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/24023/2024 MAHARANA 09
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
296 CONTC/34219/2004 ADV. 09 AG/CG/IT/CT/ETC.NOT FILED.
297 |D-WP(C)/34179/2024 [DEBASIS ROUT 2024-08- .Recelpt Showmg Serv.copy To School and Mass
09 Education not Filed.
o D coraL kst 2025 & RECEIT SIOWING SERVCONY T0
CONTC/34233/2024 [NANDA 09 : :
6-RECEIPT SHOWING SERV.COPY TO

290 D- ADHIRAJ 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/23929/2024 \MOHANTY 09 Paragraph not correctly mentioned in the
affidavit.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO

300 |D-WP(C)/34351/2024 |SUBASH CH PANI 09 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

301 ABLAPL/23982/2024 RAKESH BEHERA 09 AG/CG/IT/CT/ETC.NOT FILED.

2024-08- 6-RECEIPT SHOWING SERV.COPY TO

302 | D-WP(C)/34240/2024 |Byomokesh Sahoo 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-08-|7-VAKALATNAMA NOT PROPERLY

303 BLAPL/23840/2024 SUJATA JENA 09 STAMPED,EXECUTED,ACCEPTED.
Re scan Vnama.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- AMITAV 2024-08-
304 ABLAPL/23930/2024 TRIPATHY 09 9-PROVISION OF LAW NOT FURNISHED ON

TOP OF CAUSE TITLE.




6-RECEIPT SHOWING SERV.COPY TO

D- PRASANTA 2024-08-

305 |BLAPL/23964/2024 |KUMAR NANDA |09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

306 D- SARATHI JYOTI |2024-08-

BLAPL/24050/2024 |MOHANTY 09 1.provision of law not correctly furnished on the
top of the cause title.2.Paragraph in declaration
not correctly furnished in the petition.

RAMESH 2024-08- 1.Period of Delay 36 days 2. Affidavit not proper
307 |D-MACA/34107/2024 CHANDRA 09 and not made in IA. Index not correctly page
PRADHAN marked
16-PETITION/APPEAL NOT IN TIME
- ABHAYA KUMAR 02405 oDl 21 Gy rovision o Lo T

CRLREV/23361/2024 | PARIDA 09 y . :
Necessary correction may be made on index and
body of the petition 4-Good ground certificate not
furnished
6-RECEIPT SHOWING SERV.COPY TO

309 D- SUSANTA KUMAR |2024-08- | AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/23800/2024 |INAYAK 09
1. Page nos. 10, 17 not legible.
6-RECEIPT SHOWING SERV.COPY TO

310 |D-CRLA/23875/2024 EiﬁBA RANJAN (2)824_08- AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

311 ABLAPL/24002/2024 PRAT 09 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

i D- PRAVASH 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/24026/2024 CHANDRA JENA 109 1.Provision of law not correctly furnished on the
top of the cause title.

D- PRASANTA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

313 KUMAR AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/23960/2024 ROUTRAY 09

D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

314 CONTC/34059/2024 ADV. 09 AG/CG/IT/CT/ETC.NOT FILED.
v D SoUMA RANIAN 20201 RECEITSHOWING SERVCOPY To

ABLAPL/24010/2024 | DAS 09 ' :
6-RECEIPT SHOWING SERV.COPY TO

316 |D-WP(C)/34261/2024 SANJIB KUMAR 12024-08- AG/CG/IT/CT/ETC.NOT FILED.
RATH 09
317 |D- JADUNATH 2024-08-|6-RECEIPT SHOWING SERV.COPY TO
BLAPL/23914/2024 |PRADHAN 09 AG/CG/IT/CT/ETC.NOT FILED.

Date of rejection order not tally with
Index.Relationship not mentioned in the
affidavit.Page marking not proper vide annex-2




.Page number 15 not neat. Adv name not
mentioned capital letter in the v.nama.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- CHANDAN 2024-08-
BLAPL/23927/2024 |SAMANTARAY 09 Page 24 and 31 vide annex-2 not partial
neat.Petitioner name not tally with Copy of
acquittal order and cause title.

318




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 09-08-2024 (CASES FILED BEFORE 2024)

Sl Filing Number Case Number Advocate for Defects as per S.R.
no. Petioner/Caveator
1 | CMAPL/688/2023 | CMAPL/688/2023 ADV.

OTHERS. DELAY 371
DAYS

OTHERS. C COPY OF
DISMISSAL ORDER
NOT FILED

OTHERS. PROVISION
OF LAW NOT
CORRECTLY
FURNISHED

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/CT/IETC.NOT
FILED.

16. PETITION/APPEAL
NOT IN TIME






